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~ODUCTION 

I, the Chairman, Committee on the Welfare of Scheduled Castes 
and Scheduled Tribes having been authorised by the Committee 
to submit the Repol'lf; on their behalf, present this First Report 
(Ninth Lok Sabha) on Action Taken by Government on the re-
commendations contained in the Forty-Sixth Report (Eight~ Lok 
Sabha> on the Ministry of Tourism-Reservations for and employ-
ment of Scheduled Castes and Scheduled Tribes in India Tourism 
Development Corporation. 

2 .. 'I'he Committee on the Welfare of Scheduled Castes and 
Scheduled Tribes (1989-90) considered the action taken replies and 
approved the Draft Memorandum. The Committee place on record 
their appreciation of the commendable work done by the previous 
Committee in conSidering the action taken replies of the Ministry 
of Tourism and approving the draft memorandum. 

3. The Report was considered and adopted by the Committee on 
18 July, 1990. 

4. The Report has been divided into the following Chapters:-

J. Report. 

II. Recommendations/Observations which have been accepted 
by Government. 

III. Recommendations/Observations which the Committee do 
not desire to pursue in view of Government's replies. 

IV. Recommendation/Observation in respect of which reply 
of Government has n.ot been, accepted by the Committee 
and which requires reiteration. 

V. Recommendation/Observat.ion in respect of which final 
reply of Government has not been received. 

5. An analysis of the Action Taken by Government on the re-
commendations contained in the 46th Report of the Committee is 

(v) 



(vi) 

given in Appendix. It would be observed therefrom that out of 39 
recommendations made in the Report 30 recommendations, i.e. 76.92 
per cent have been accepted by the Government; the Committee do 
not desire to pursue 7 recommendations. i.e. 17.90 per cent of their 
recommendations i,n view of Government's replies; one recommenda-
tion i.e. 2.56 per cent in respect of which reply of Government 
has not been accepted by the Committee, requires reiteration and for 
1 recommendation, i.e. 2.56 per cent. final reply of the Government 
has not been received. ' 

NEW DELHI; 
17 August, 1990. 

26 Sravana, 1912 (S). 

ANADI CHARAN DAS 
Chairman. 

Committee On the Welfare of 
Scheduled Cast.es and Scheduled Tribe~. 



·CIiAl'WD. 

llEPORT 

This Report of the Committee deals with the Action Taken. by 
-Government on the recommendations/obliervationa .contained in. the 
Forty-sixth Report of the Committee on the Welfare of Scheduled. 
Castes and Scheduled TriBes (Eighth Lok Sabha) on the Ministry 
of Tourism-Reservations for and employment of Scheduled Castes 
and Scheduled Tribes in India Tourism Development Corporation. 

1.2 In para 1.20 of their Forty-sixth Report the Committee re-
commended that "while sending the proposals for appointment of 
non-official Directors on the Board of Directors of ITDC, the Minis-
try of Tourism should sponsor the name of at least one person be-
longing to SCs/STs· for such appointment as assured by the Secre-
tarY' Tourism during evidenee." 

J·3 In their reply dated 9 August, 1989. the Ministry of Tourism 
stated that this is being kept in mind. while recommending recon-
stitution of the Board of Directors of ITDC. 

1.4 Committee reiterate that while sending the propOl8la for 
appointment of non-official Directors on the Board of Directors of 
ITDC. the Ministry of Tourism should sponsor the name of atleast 
one person belonging to SCs/STs. 



CHAPTER D 

RECOMMENDATIONS/OBSERVATIONS WHICH HAVE BEEN 
ACCEPTED BY THE GOVERNMENT 

ReeollUDeDdation SI. No. 2 (Para No. 1.25) 

The Committee note that at present the staft strength of the-
set up in the Ministry of Tourism is ~oo meagre to properly monitor 
the implementation of the reservation orders in the rr.nc. 
They have been. informed that the Staff Inspection Unit of the Min-
istry of Finance has been asked to conduct a study in regard to the 
requirement of the additional staff in the Ministry of Tourism to 
etl'ectively monitor the reservation orders in the ITDC. The Com-
mittee recommend that pending the outcome of the study of the 
Staff Inspection Unit, the Ministry of Tourism may augment the 
staff strength in the Ministry through internal adjustment as 
assured by the Tourism Secretary during the evidence. 

Reply of the Government 

A cell has been set-up in the Department of Tourism to monitor 
the reservation orders. 

[Department of Tourism No. 1!5!89.PSU(T) dt. 9-8-89J 

Recommendation SI. No. 3 (Para No. 1.31) 

The Committee note that the Annual Returns received by the 
Ministry of Tourism from the ITDC regarding implementation of 
reservation orders are not properly scrutinised by them as deposed by 
the Secretary Tourism. The Committee recommend that suitable 
mechanism should be devised by the Ministry to thoroughly check 
the Annual Returns received by them from the Corporation and 
wherever necessary proper guidelines and directions be issued to the 
latter to implement the reservation orders in the right spirit as also 
to ensure that the desired benefits go to the SCs/STs in the matter 
of recruitments and promotions etc. 

nte Committee regret that no meeting was held at the level of 
the Secretary Tourism to monitor the progress of implementation of 
the Governmp.nt Directive on reservation" for SCs/STs prior to 

2 
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i Jwy, 1988 ie. prior to the receipt of the communication l'8Iardina. 
ielectioJl of ITDC for e;qmjnation by the Committee. The Committee 
will like to emphasise that it is Primarily the duty of the Secretary 
Tourism and his Ministry to ensure proper implementation of the 
reservation orders made in favour of SCs and STs. Keeping this 
in view, the Committee recommend that the Ministry of Tourism 
should make it a regular feature to mOnitor the implementation of 
the reservation orders in all Public Undertakings under the jurisdic-
tion of the Ministry at least once a year if not twice. 

Reply of the Government 

The SC/ST Cell created in the Department of Tourism will do 
the needful. 

[Deptt. of Tourism No. 1/5/89-PSU(T) dt. 9-8-89] 

Recommendation SI. No. " (Para No. 1.35) 

The Committee cannot but expreSs their dismay that the Liaison 
Officer of the Ministry of Tourism has not been visiting the Head-
quarters of the ITDC and the Units thereof to ensure the proper 
maintenance of the rosters and the implementation of the reserva-
tion orders. The Committee recommend that the Liaison Officer 
should visit the headquarters of the ITDC and its units at least once 
a year to ensure proper maintenance of rosters and implementation 
of reservation orders as assuredl by the representative of the Minis-
try during the evidence. 

Reply of the Goverament 

The Liaison Officer of Department of Tourism will visit ITDC 
headquarter and some units for inspection during the current year. 

[Deptt. of Tourism No. 1/5/89.PSU(T) dt. 9-8-89J 

Recommendation SI. No.5 (Para No. 2.4) 

The Committee regret to note that the reservation orders received 
in the Ministry of Tourism on 18 September, 1ge9 were communicated 
to the ITDC on 8 November, 1971 i.e.~er a lapse of more than two 
years resulting in denial of a large number 'of. posts to, persons be-
longing to SCs/STs through reserv~tjo~s. Had ~he Ministry !>een vigi-
lant, ,this loss of posts to SCs/STs could have been avoided.' The Com-
mittee recommend that in future the 'orders relating to the resen·a-
tions in services for the SCs/8Ts should be issued ,to the ITDC 
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as directive without waiting for admendment of the Articles of Asso-
ciation of the Corporation because such orders get preeedence over 
all the proVlsions contained in the Articles of Association of the 
~:ol'poration. • 

Reply of the Government 

Till: recommendation has been noted for guidance. 
lDept!. of Tourism No. 1/5/S9-PSU('I') clt. 9-8-89] 

Recommendation 81. No. fi (Para No. 2.15) 

TiL: Cornmittee note that the Deputy Gener.l Manager of the 
lTDC is functioning as Liaison Officer at the Corporate level. 
J-h'WC\'f'f, i.e is primarily looking after the ret:ruitment of the cor-
porat.e e;·:c(·utives and non-executives and the Liaison work relating 
1.0 lhl' monitoring of the implementation of t.he reservation policy 
and other ..,,,elfare measures available to SCs and STs is done b)' 
an officer working under him. The Committee have also been 
inJonl1ed during evidence that. the Liaison Ofliccr 11Hs not he en 
ViSIL!l1-, the units to {'nsure the proper implementntion of the reser-
vation policy as also thl? proper maintenance of rosters devised 
I'or fillin/!. up of reserved vacancies. 

1-lIc Committee recommend that t.he Liaiso'1 Officer at th{' Cor-
poraL- level should make it a regular fcntul'(, to inspect thf~ unit.s 
annually to ensure proper implementation of the reservation orders 
so that the aberrations creeping into the implementation of the 
res('rvation policy are nipped in the bud. 

Reply of the Government 

As per the recommendations of the Parliamentary Committee 
the Liaison Officer has visited t.he following 18 units of the Corpo-
ration till dat.e and jns~cted the rosters maintained for reservation 
in services of SC/ST. 

1. SMnratl Hotel. New Dtnhi 
'2. Qutab Hotel, N~: 'Delhi 
3.·!tanjlt Hotel, N'I!W' nelhi 
"-··Jaapath .. Hotel. New Dt!1iiJ. 

··\l.-·IIINahIIa< 1IiW, "*"" DAi 
8,''Ashok YMtFlfiwAS.iN'tfw"· .... 1 

, ...... :. 
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7. LooM Hotel, New ·Delhi 
8. Ashok Airport Restt., New Delhi 
9. Ashok Travels & ~urs--Hqn;. 

10. Regional Office (North), New Delhi 
11. Laxmi Vilas Palace Hotel. Udaipur 
12. Hotel Jaipur Ash ok , Jaipur 
13. Forest Lodge, Bharatpur 
14. Kosi Restt.. Kosi 
15. Hotel Agra Asbok, Agra 
16. Taj Restt .. Agra 
17. Hotel Khajuraho AS}Hlk, Kltaj\ll'al~ 

HI. ITDC Hqrs. 

The inspE'etioll of the remaining units shall be c:Jt'l'ic(! Llut b,> the 
end of thi~ y<"u·. Dur;ng inspection, a few 0erccts \verc noticerl like 
entries in rosters were not made properly; rosters were not signed by 
the Appoint.ing Authority; carryforward and brought forward posi_ 
tions were nut. darifjed, interehange of \'acancies were 
not indicated, in some cases even woupings were not made prup\~rJy; 
sweepers posts wcre foune{ clubbed with other posts. ThE.' Unitf' "on-
cerned have been advised to recti!",,: tllt'se cefects and to ('n':11 1'(' 

proper implementatjon of rpserv;'bl11 (lr.:.ier~ and oth('r welfarl' tn":i-

sun~s· This prores~ of im,pcct inn will continue in future regularly. 

rDeptt. of TOtlrisl'l No. 1/5/89-PSU (T) dt. 9-8-8!J) 

Recommcndutiol1 Sl. N,o. 7 (Para No. 2.16) 

The Committee note that at present no t.raining is imparted to 
the Liaison Officers of the JTDC. The Committee recommend that 
the Corporation should arrange regular training for the Liaison 
Officers through the ·courses conducted by the Department of Per-
sonnel and Training as assured by the representative of the Minis-
try during f.he evidence . 

. Tba,LiaUon:~ &aecutives .\9bo. ... ' ctiNatb'~--
~ .. Ydth .t.he~ .. tie,.of .the· Govt ..D8tc ......... ,--
nominated in recent past for various training programmes on re-



, 
aeryation of SCIST conducted by Deptt. of Personnel &: Traming. 
The details are as under:-

I. Sb. S.P Ram, 2 days proaramme cooductod by IIIrd World 
DeveloPlJllllt CeDtres in the month of 
Oct.,19K8 on Implementation ofaeser-
vation Directives for SCfST in Public 
Enterprise. 

2. 

3. 

4. 

S. 

6. 

7. 

Corporate Liaison Officer 

Sb. R.K. Arora, "1 
I 

Manager (Personnel) I 
I 

Sh. R.K. Bhatia. I 

Asstt. Manager (Personnel) 

~ Sh. G.D. Sachdeva, 
Asstt. Manager (Per\onncl) I 

Miss Triveni Mehta, t Asst!. Manager (Personnel) 

Sh. A.K. Oanesan, 
Asstt. Manaacr (Personnel) 
Regional Office (Welt) Bombay. 

Sb. P.H. Sinah 
Aut!. Manqer (P~nnel) 
Hotel Aara Ashok 

2 days proaramme conducted by Bureau of 
t>ublic Enterprise in April 1 989 on R.eaerva-
tion Polil.'Y forSC!ST in Public Enterprise. 

3 days programme conductt .. d by Engineers 
India Ltd., on Reservation Policy for 
SC/ST in Public Enterprise in the month 
of December, 1988. 

2 days programme conducted by Bureau of 
Public Enterprise on Reservation Policy 
in April 1989. 

2 days proJrlmme conducted by Illrd World 
Development Centre in the month of Oct. 
1988 on Implementation of Reservation 
Directives for SC/ST in Public Enterprises. 

A comp.rehensive training programme for Liaison OftlceriPer-
sonne! Executives on reservation policy is being worked out in con-
sultation with Deptt. of Personnel" Training and the Oftice of the 
Commissioner for SC\ST during the month of August\Septemher. 
1989. Training programmes shall also be conducted at regular in-
tervals in future. 

[Deptt. of Tourism No. 1\5\89-PSU(T) dt.,9-8-891 

Bec~endatiOD SL No. 8 (Pua No. UO) 

The Committee regret to note that no conference of the Liaison 
Officers of the ITDC was held till the dates for taking the evidence 
of the officials of ~~el Car.p~~ation,)Vere tixe~ by the Committee. 
However, they have been assured by the representative of the Cor~ 
poration that annual Confer~nces ·of :·the· Liaison Ofticers of the ITDC 
..viI! ·.hi 'held' regularly on .a~u~ bast&: to ftnd .soidtionIJ ~~ t1i~' Pro-
b~rns ·fa&d" by '~,i~: ·.itdp~tjng; ·the '. :.rese.,r&ti~D' polfc:fon 
... '" :"~:'.,!,,"" !_,i' r.v;"'r', .,;" " :" .~ ,..... ~~o:·)r. .,. ~.. ~." .. : .f."':~·~r. 
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the basis of the experience gained by each one of them. The Com-
mittee hope that the Corporation will keep up their promise and 
;such conferences will be held annually. 

Reply of the Government 

The Annual Conference of Liaison Officers of ITDC shall be held 
regularly on annual basis. The Conference of Liaison Officers for 
the year 1989 has been held on 30th June, 1989 at New Delhi where 
foHowing points were discussed: 

1. Regarding constitution of SC/ST Cell in all the Units/He-
cruitment Centres in order to implement the Govt. Direc-
tives on reservation for SC/ST and also to redress the 
grievances received from employees belonging to SC/ST 
communities. ' 

2. Action regarding special recruitment drive to fill up back-
log of SC/ST. 

3. To maintain rosters on local and regional basis. 

4. Regarding notification of vacancies reserved for sc/m to 
the areas which are pre-dominantly inhabited by these 
communities like North-Eastern States.. Rejasthan. 
Madhya Pradesh, Bihar and Orissa. 

5. Regarding latest Govt. Directives Issued in respect of SCI 
ST banning the dereservation etc. 

[Deptt. of Tourism No. 1/5/89-PSU(T) dt., 9-8-89] 

Recommendation S. Nos. ~ & 10 (Para Nos. 2.28 " 2.27) 

The Committee note that an SC/ST Cell has been set up at the 
Corporate level of the ITDC to monitor the implementation of re-
servation order at the Corporate level as well as in the units. The 
existing staff strength of the Cell is one Deputy General 
Manager (Recruitment), one Asstt. Manager (personnel). one As-
sistant, one Clerk and one Stenographer which in the opinion ef 
the Committee is meagre to effectively monitor the reservation 
policy. The Committee recommend that the stat! strength of the 
Cell may be reviewed by the Corporation and suitably augmented 
as assured by the representative of the Ministry during evidence. 

The Committee regret to note that no SC/ST Cell has been set 
up at the unit levels in the ITDC. However, during the eridenee 
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the r.-ntative of the MiRistry of! Tourism aBlW'C the' Committee 
that SC/ST Cells will be set up at the regiQnallevela. The Com-
.uttee expect that these Cells will be set up by the ITDC withollt 
8y further loss of time. The Committee will like to be apprised 
0/. the action taken by the ITDC in this direction. 

l" . BepIJ of· the Government 

The staft strength of the SC/ST Cell has been reviewed and 
.1IgInen~ by adding one more Asstt. in the Cell to assist and co-
ordinate the activities regarding implementation of Govt. directives 
on reservation for SC/ST. 

SC/ST Cells have also· been set up in medium size aDd bigger 
Units with staff strength of 300 or more. In small Units, a senior 
oftlcer has been nominated as Liaison Oftlcer and the Personnel Exe-
cutive as Coordinating Officer to ensure implementatiGn of reserva-.011 orders. 

[Deptt. of Tourism No. 1/5/89-PSU(T) dt. 9-8-89] 

ReClOIIlDlenciation SI. No. 12 (Para No.' 3.1) 

From: thestatistices furnished to the Committee in regard to 
the .fl1ling up of the reserved posts in Groups 'C' and 'D' posts during 
the years 1985, 1986 and 1987 the Committee find that the representa-
tion of the STs in these recruitments has been too meagre as against 
the posts reserved for them. The Committee recommned that the 
ITDC should examine the question of providing further relaxations· 
tp the candidates belonging to STs so that the posts reserved for 
them are filled up and no backlog accumulates in the posts reserved 
1er this category. 

Reply of the GoVerDlDellt 

The recommendation of the Committee has been noted and in 
view to reduce the backlog of ST, the following relaxations have 
been considerecl:-

Age: Over and above the relaxation of 5 years in the upper age 
limit as per Govt. Directives.; relaxation would be given to deserv-
ing/meritOrious ST candidata· i.e. age would be ,no bar in case they 
are found otherwise eligible/suitable for the post in question. 

Qualification: Division/percentage of marks prescribed for each 
poIt will not· be insisted upon/made'euentiaHllstipulate'Cl;quall~a­
ti .... '.inUl.lof ST.. 



• 
E~en.ce: t.ength of eXWi~ee, wUl bo ~by' 114 of· the 

total eip.erienc~ pI:esuibed foc each ~t eaQU.dced ,under·dinct re-
cruitlnef].t quota as well ,as poat to be ,filled up through departmental 
promotion/selectioQ,. 

In respect of posts such as Stenographer/Clerk-Typist, further 
relaxations as indicated below have been considered in case of ST 
can -Jidates: 

Stenographe1': 

Shorthand 

Typing 

CIHk· Typill/ At:/·olmt., C/f!rk: 

Typinl 

80 W.P.M. instead of 100 w.I'.m. 

35 w.I'm. instead of 40 w.p.m. 

30 w.p.m. instead of 35 w.p.m. 

'Phase guidelines have been circulated to various Recruitment 
Centres with Directives to fill up the posts at the relaxed stlU,ldard 
as indicated above. from amongst the ST candidates. 

[Deptt. of Tourism No. 1/5/89-PSU(T) dt. 9-8..89] 

Reeommendation SI. Nris. 13 &- 14 (Para Nos. 3.13 " 3.14) 

The Committee note that at present ITDC Authorities do not 
communicate to the Emloyment Exchanges the reasons for rejec-
tion. of SC/ST candidates spoosored by them to facilitate the spoil" 
soring of right type of candidates in subsequent recruitments. The 
Committee recommend that the reasons for rejection of SCIST can-
didates should invariably be communiated to the Employment 
Exchanges as assured by the representative of the Ministry of Tour-
ism during the evidence. This will help the Employment Exchangea 
to spo,nsor right type of SC/ST candidates to meet the requirement 
of ITDC. 

The Committee have been infonned that in case local Employ-
ment EXchange is not able to spoDIOt the requiSite number ot SCI 
ST candidates, then these posts are circulated by the Local EXl:hange 
to other Employment Exchanges under intimation to the ITDC; 
However. ITDC:on their own do 'not circulate the posts to the fte;.. 
gionaJ. or othel',Employment ExehaDges located. in areaswbaoe.the: 
density of SC/ST population is more aad .. tt.e pouibiJity of getting 
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the requisite number of candidates belonging to these communities 
are brighter. The Committee recommend that under such circum-
stances ITDC on their own should alao notify the posts to other ad-
joining Employment Exchanges so that there is no dearth of SCIST 
candidates to fill the posts reserved for them. 

Reply of the Government 

(a) As assured, the Employment Exchanges are now being in-
formed about the reasons for rejection of the candida,tes belonging 
to reserved category. At the same time Employment Exehanges 
are also apprised of the exact requirements while sending requisi-
tions so that suitable and right type of candidates could be spon-
sored. 

(b) The recommendations of the Committee for circulating the 
reserved posts to regional and other employment exchanges includ-
ing 1.he exchanges adjpining to the areas where there is no dearth 
uf SC/ST candidates have been noted for compliance and necessary 
directives issued to a11 Recruitment Centres. 

[Deptt. of Tourism No. 1/5/89-PSU(T) dt. 9-8-89] 

Recommendation 81. Nos. 15 It. 16 (Para Nos. 3.21 & 22) 

The Committee note that a special drive has been. undertaken 
by the ITDC to fill up the backlog in the vacancies reserved for 
&:'s/STs by issuing special advertisements exclusively for 
SC/ST candidates. Such advertisements have been issued in 
newspapers having circUlation in' North-Eastern States, Bihar. 
Rajasthan and Madhya Pradesh where there is concentration of ST 
candidates. The Committee recommend that such advertisements 
should also be issued in papers having circulation in other States 
where there is concentration of ST popUlation like Orissa. The 
Committee further recommend that in addition to the State level 
newspapers, the advertisements may be issued in local newspapers 
having circulation in tribal belts in the States by decentralising the 
recruitment procedures as assured by the representative of the 
Ministry of Tourism durin'g the eviden"e. 

'nle Committee also recommend that in addition to the issuing 
of advertisements and notifying to Employment Exchanges the 
'vacancies reserved for SCs and STs, the help of the Collectors of 
the District predominantly inhabited by SCs/STs should a1lo be 

"taken by the ITDC authorities to clear the backlog of reserved 
vacancies as usured by the representative of theMiDistry of 
'Tourism during the evidenee. 
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Reply of.~ GOve~ent 
<a> As per recommendations of the Committee, notiflca~on' of 

reserved posts to be filled up on all-India basis are now sent to all 
.such newspapers in various States w.llere there is concentration of 
ST population including Orissa. . ' 

(b) As regards other post~'at the level of C & D' categories, 
recruitment procedure,h:as ~lt:ea~ ,been DOtifled to the Recruit-
ment Centres t.o take' sinul~r action i~cludin( notification of vac-

.ancies to the local Employment Exchanges!1tegion.al l!)nployment 
'EXehanges and advertisement of 'vacancies1j in' the newspaPers 
,where there is concentration of ST popiliatibn in 'theirrespecr~ve 
'Ilreas. ' ' ' ' 

'.' 
" , . (c) BeSides ab~ve measures, all Recruitment Centres have ·also 

been advised to send a copy of requi.sition iJl respect of reserved 
posts to the District Collector for' sponsoring a list 'Of suitable can-
didates against the reserved posts. In, ~tiOD,these Recruitment 
Centres have also been advised to take help of Doordarshan, and 
All India Radio for filliJJ.g up reserve( vacancies. 

: / " " 'J'" 

'{De~tt.' of Touris~. ~oi: 1/~lS9,-PSV. <rr,> dt., !I~] 

Beeommendation ,SI. No: 1'1, (Para No. S:!5) 
, ' ~ . ~ , , , : " . , 

The Committee recommend that ·~he. resel'V~ v~i~ ~w.d 
-invariably be announeed thro~gh th.e AIJt b~dca8ts, as, also 

. "throu'gh the Rozgar Samachar~ ,~elecast \ by the Doordarspan, on,' re­
o ~gional basis "as. as'sureci' by the r~p'ies~~.tat,ive., of. the Mini,stry , of 
, 'Tourism during evidence." .' " '. . • ' 
.' ", . .,":' ,'I::. 

,Reply' of the GoverDlll8Dt 1!';, 

All Recruitment ,C~,*es, pi; ITI?C Ra~ .~n advised to approach 
All India Radio and Doordarshan for broadcasting the reserved 
'vacanCies beltdes sending notiftcations of ~e, satne to' the Rozgar 

, '8amachar and a few 'posts' have already been broadcast ~n, Dbor-
, .dirshan in the l1!cent past. " . 

[Deptt. of Tourism No. l/S/S9.PSU {T) dt. 9-8-89] 

'''~II'~datioq S1 .. NOII. 18.~ l' (P.ra Noe. 3.31 &3.31),-, ' 

The Committee note that at present interview' letters are sent 
~der the pOstal ceriUlca~ and' r.qt throqlt ~I'egiltered A. D. post 
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as is done in the case of appointment letters. The Committee re-
commend that the interview letters should also be issued through. 
registered A.D. as assured by the representative of the Ministry 
during evidence. 

The Committee also recommend that a nun~um ~op ot 30 
days should be given. to SC/ST candidates for interview Iwritten 
test and for .ioining after their selection. 

I: .. 

Reply of the Goftrnmen.t 

All Recruitn.lent Cen~res.havebeen advised .to ensure t~a~..inter­
view le~tere :aresen~. to Ule candidates -belonging to reserved cate-
gories giving .tlwn .30 <i4&-1 clear time through Registered AD .!!Dd 
these instructions are being complied with now. Similar procedure 
shall be followed in the case of written test and join.ing time after 
selection. 

r' 
[Deptt. of Tourism No. 1/5/89-PSU (T) dt. 9-8-89] 

. " .- ,", • .J ~:~ 

Beeommendation SI. No. 20 (Para No. 3.25) 
. . 

The Committee.· regret that prior to the selection of the India 
Tourism peveloprpent .Cqrpor;ltion, ,for e~~ll8tio~ by the Com-
mittee, the SC/ST candidates were interviewed alongwith the 
general candiqateB. tn ;,oon\~vantion of the Government directIVes 
that such candidates should bti interyiew.~d til djfferet,.,~,I~1!- and on 
different dates vis-a-vis thE' gener!!l clilnQicl~tes. I.' aow.eXt¥",:.. ~y 
hllve been illform.ed that the instruc,tions h,ave .b.e.en ~ed..,~y.'" ~e 
nnc to all ~ts units 91\ 11. Ju.lY, t9aS 19 tJ;ljs, enFct,'rl\~(I10~Jnit'" 
hope that the Government instructions 'Yi.ll:. be foll,?wed. P~~I, the 
ITDC authorities in letter and spirit in future so that the SC/ST 
candidiates are evaluated on relaxed standards. 

Reply of th~ Government 

. As per \n'st~~ti~:; alre~dy; i~ued on· th~ su~c~, aU 'a.uuit-
ment,CenU'e~ of ITPC., h~ve ~rt,efi ,interviewing' .SC/ST .candidates 
in different lots anci whenever required ~p. da~s.Jijftereat from 
those of when general candidates ar~ to be interviewed. This is to 
ensure that SC/ST candidates are not unfavou1'8bly judged in com-
pariso~ '. with gen~x:al c~ndidat~, . Intez:vi~,\Vi~g. auth~riti'1/boarda 
have been advised of the need fOr Judging the SC/ST candidates· 
as per relaxed standards. 

[Deptt. of Tourism No. 1/5/89-PSU (T) dt. 9-8-89} 
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ReeOJllDleD4lattoDi;SlI N •. zt' (Nra No. 3.39) 

The Comntittee recommend that an SC/ST Officer should inva-
riably be included in. the' Selection Boards/Departmental Promo-
tion Committees by the ITDC Authorities as provided in the Gov-
ernment directives on the subject and as assured by the represen-
tative of the Corporation during evidence. , 

Reply of the Government 

As recommended by the Committee, an SC/ST 01Dcer- is now 
being associated on all the Interview BOards even where the can-
didates belonging to SC/ST communities are not available. These 
instructions have also been issued to all the Recraitment C~ntree 
for compliance. 

[Deptt. of' Tourism No. 1/5/89 .. PSU ('ir.). dt. 94"-89]0 

RecommendatiOD Sl. No. 2&. (BMa He.' 3AS). 

The Committee regret to note that in the year 1985, 1986 and 
1987, all the Group. "N posta' reseT"Ved for persons belonging to SCI 
aJId STs ·through direct' reel'uitmt!nt I were not filled by tHe Authori-
tiel of the· ITDC· be'Ca\Ue of' ttJe. non~availabi1ity of the persons be-
longing to: these contrnunitie!l. They have' been informed that a 
special' drtve; h8it been' laundietl by' the' Corporatibri. recently to fW 
theSe vacDrmies; If appears to the Committee that prior to the tak-
ing' UP' CJf' tHe·· exarn'fiiMion' ofi the Corporation by them, rmc Au-
thorities never undertook any special recruitment to fill the 
reserved posts which in their opuuon is hill'ily deplorable. The 
Committee recommend that special drives to fill the posts reserved 
for persons belbngthg: Wi SCIt- and S"s' sHOnta· now' otrward be made 
a regular feat.ure by the ITDC Authorities. Such driv.· wiU go 
a long way to help. persons belonging to SC/S~ to get. their. due--In 
tlie serviCes of the Corporation and will also check, the· accumula-
tion of backlog in. filling of.. reserved vacanm_. 

II«fply of the- Gov8l'llllletit 

The recommendations of the Committee have been noted' aDd 
special recruitment drives are being launched' at: regulll!" inter¥aiI 
16· fill· up' posts reserved' for SC/ST caJSdidates. As a result of' such 
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IIlv. already Ulldertaken the CorporatioD. bas been able to locate 
Is many as 17 SC and 5 ST posts as per-details given below: 

1. MaDaaer (Boa.) . 

2. A .. n. Maoqcr(BIlg.) 

S. AaU. MaDqer (Alc) 

4. AIxountant 

~. Clerk/Typist 

6. Security Guard cWi:a-Safaiwala 

7. Peoia/Faraah 
I. Salce Executive 

9. Sat'aiwala. 

Scheduled Tribes 

1 1. Aastt. Manqer (Ena.) 

s 2. Sales Executive 

1 3. ACCOUDtaIll 
','.' 

2 4. PcoDJFarash 

2 

a 
1 

2 

----_. ----
The above candidates have already reported for duty. In addition 

to above, offer of appointments have been issued to 2 SC candidates 
for the post of AlI8tt. Manager (Per) who are likely t~ join within 
July 1989 . 

. ; A few other interviews for .all categories are scheduled to be 
held during July and August 1989. We hope to recruit more SCI 
ST candidates in these interviews against the reserved posts. Aodtion 
Is ~soin process to advertise a few more posts exclusively reserved 
for SC/ST 'Candidates in leading Mwspapers,Bozgar Samachar and 
for broadcasting the vacancies in all India Radio as well as Door-

- darshan -besides notification to the District Collectors of th., concern-
~ areas. 

[Deptt. of Tourism No. 1/5/89-PSU(T) dt. 9~8-89] 

Recommendation S1. No. 211 (Para No. 3.78) 

The Committee note that during' the years 1985, 1986 and 1987. all 
the posts reserved for emplOyeesbelon'ging tq' Sched~1ed Castes and 

. Seheduled Tribes to be filled thrOUgh promotions in Qr,oup ~A' and 
Group 'B' posts could not be filled as the requisite number of emp-
loyees belonging to these communities were not avafiable'in the fee-
.der cadres. They have been informed. that the eligibility criteria for 
promotioD6 in these Groups is 3 to 5 years of services. The Com-

I iDittee recommend that· the ITDC should review and if need be fur-
"lher relaxation may be p1'O'Vided in the eUgibility criteria withdllt 
-in any way affecting the efIlcient functicm.tng of the CMpdntiOl1. 
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This will inter-alia h,lp ~/ST employees also to get promotiou 
along with others and will also bridge the gap between the number 
of reserved posts available and the number of posts actually filled 
by SC/ST employees through promotions. 

Reply of the Goverument 

In view of the recommendation. of the COmmittee, the followiDI 
relaxations have been considered in case of SC/ST candidates fcc 
all the posts in group A, B, C, & D to be filled through promotion. 

The eligibility criteria for promotion in. these 'groups in their cue 
shall be considered by relaxing 1 of the total experience prescribed 
for each post earmarked to be filled up through departmental pro-
motion/selection. 

In addition to the above, the follOwing relaxations have also beG 
considered in case of SC/ST while considering them for promotloa 
for the post of Steno'grapher/Clerk-TypiBt/Accounts Clerk: 
--.------.. -----

S'n/OIf/'OfJMr 

Shorthand 

Clerk-Typilt' Accountl Clerk 

TJPlng . 

----_._---_._---_._.-

80 lv.p.m. in.tead or JOO w.p.m. 

35 w.p.m. instead of 40 .p.m. 

30 w.p.m. in~tead of 35 w.p.m. ----.• -.• ---
These guidelines have been circulated to variOUs Recruitment 

Centres with Dtrectives to fill up the posts at the relaxed stand. 
as indicated above from· amongst the SC/ST candidates. 

[Deptt. of Tourism No. 1/5/89-PSU(T) cit. ...,..) 

ReeommendatiOD 81. No. 2.8 (Para No. 3.81) 

The Committee regret to note that a large number of reIe!'98iI 
Taeancies are dereserved in the ITDC in a very casual aDd routme 
manner without exploring all the poBIibllity to ftll these posta. Thia 
impression of the Committee Is further strengthened by .the mere 
fact that the Board of Directon did not agree to the dereaenratfOD 
of 3 Group 'A' posts as recommended by the authorities of the 

ITDC in 1988 on the plea that the Liaison Oftlcer had not examined 
all the ~ssibi1ity of filling up these poets and had fpored ht. ... 
WDlribUitY to protect the. interest of the SC!f1r candida.. TM 
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Committee feel that the ~tion, .istur'tAer,aggravated. wben YJ,C-
..... to' be filled through promotions .. are. also allowed to be dere-
1181'Ved.. 'In such cases what is requi.red is to· give prom.oticms to 
available SC/ST candidates. in the feeder cadres. In case, they are 
not upto the mark they could have been. given in-service training 
for some time to bring ~ir·eftl.ciency upto the level of the job re-
quirements. Keeping all these factors in. view, the Committee . re-
commend that before. dereserving any reserved posts the ITDC 
atthoritiesshould. make concerted efforts to fill these vacancies .~d 
.rter all the avenues have. been explored, dereservations should be 
resorted to as a last resort. 

Reply of the Govenament 

I,The reeommehdations of the Committee have been noted for 
~mpliance. InstructioIlB of B.P.E. on the 'Subject banning de-
reservation of posts have further been noted. Details of reserved 
posts in difterent categories are being compiled and a special drive 
has been la\lAChed to fill up the sam~ from amongst the candidates 
belonging to reserved categories as per procedure elaborated in reply 
to Para 3.59 (I). Similar special drive is also being launched in 
respect of posts to be filled in by promotion from within as elabora-
ted in. reply to Para 3.66 (K) 'abd' para 3.73 (L) . 

. (Deptt. 'of Tourism No. 1/5/89-PSU(T) dt. 9-8-89] 

ReeommeDdatioD SI. No. 27 (Para No. 3.86) 

the .. CODUnitteelnote~at:-.thepbSitiOR.·regarding· the carried for-
'\1ftIl'~.poItsis,not·,beingIP~d befont th. Board Of DireCi:orsof the 
ITDC on regulal',ltametoleek.thek ~oe·tor filling up the posts 
reserved for Scheduled Castes and Scheduled Tribes as is done in 
semel of .tbeother···pablic undertakinp.The·Committee recom-
mend that tht; ~si~on~~prdJ.ng.&he~.f.I.1MnI"ot,~~a.med forward 
reserved vacancies should be placed before the Board of Directors 
~Ji.'y"JJ'- for I1J.,..tin.,.,-aemec!iat IU.UUl'eS tofUllUch ... posts : ,to 
o~te,~~ty.of .~·fo19ardlauca}IIDN·;ar.rer a tl\1Dlber 
of.J8Il~~ i.t~aI.\CUJDlJWi~o~IDaaldoc, iJafU1jng. the !!IIe1'-
veQ,.YaqMciee aa,~UlU.R4\by-,ihe I" np. __ ive o! the jMmistry 
during •. MCI~,.ce. 

:. _.,. of ~ • GcwerM)8Ilt 

411ht', r_mMniatioDS' of theComm!ttee have been noted for 
dftpUaDOlIlan& ,~ .. Of carrled forward .pOst.. ·shaIt herUtte;" '.~ 
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appriled. to the Board of DirectOrs every year. Simultaneously t.op 
J)riority action has been initiated to' reduceth~bacldog md follow 
up ~~etion will "be taken up regularly. ' ' 

• [Deptt. of -Tourism No. 1/5/89-PSU(T) dt. 9-lJ..89] 
" 

RecommeDdatioD SI. No. 38 (Para No. ".15) '.. . 

As regards the non-availability of Scheduled Tribes candidates, 
the Committ.ee reeomm.end that wherever found possible and feam-
hIe, the ITDC should impart pre~l'ecruitment training to pe1'8ons 
belonging to Scheduled' Tribes and after the completion of the 
training they should -be absorbed on regular basis by the Corpora-
tion. The Committee feel that without giving any pecuniary in-
centives to the tribals it may not be possible for the Corporation 
to make them agree to join the training couraes. Keeping this in 
view, the Committee recommend that some stipend and other facili-
'ties like free lodging and boarding may be given to the tribaIs tc 
:attract them to such trainUlg. 

Reply of the GovernmeDt 

Our Ashok Training Centre have already formulated a Pre-
recruitment Training Programme for ST cabdidates which will_Iso 
'be applicabie to SC candidates for the following categories : ' 

1. Telephone Operator 

2: Stenographer 

3. Accounts Clerk 
.: .' .~ .. , .:: 

All out efforts shall be made to provide board and lodging fAcUi-
ties to' theee' candidatel wbel>ewr raqdirect . "." ':, v,,, 

[Deptt. of Tourism No. 1/5/89-PSU (T) dt. 9-8-81] 
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BeeollUllelldatiOIl 81. Nos. 33 Uld 34 (Para Nos. 4~7 aDd. 4 .. ) 

'From the statistical information furnished to them, the Com--
mittee' note that the number of SC/ST trainees as Jun.io:" Executive' 
Trainees and Kitchen Executive Trainees is too small as compared 
to the general category. The Committee recommended that the Min-
istry of Tourism should make all out efforts to impart train.ing to-
more and more SC/ST employees as JETs and KETs. 

The Committee note that at present no accoIllIQ.odation is made 
available to the SC/ST trainees during their training period at Delhi, 
The Committee recommend that arrangements may be made at the· 
Pusa Institute to provide hostel accommodation facilities to at least 
the SC/ST trainees as assured by the representative of the Ministry 
of Tourism during eVidence. 

Reply of the Government 

The recommendation.s, of the Committee have been noted and' 
special efforts will be made to augment the intake of candidates' 
belonging to SC/ST as Junior Executive Trainees and Kitchen Exe-
cutives Trainees. 

As regards making available accommodation for the JETs and' 
KETs at the Pusa Institute and other lodges available in Dfllhi, all 
out efforts shall be made to provide this facility to them, wherever 
is required. 

[Deptt. of Tourism No. 1/5/89-PSU (.T) dt. 9-8-89] 

Reeommendation SI. No. 35 (Para No. 4.38) 

The Committee regret to note that the number of persons belong-
ing'ici' Scheduled Tribes selected as apprentices for training under 
the Apprenticeship Act is almost negligible. The reason ascribed 
to this situation is stated to' be. the. non-availability of tribals for 
imparting training as apprentices. The Committee recommend that. 
ITDC should' concentrate to take apprentices from areas which are 
p~l~ominantly, bwtabited by. th~SchediUed Tribe~ liJce ~ort.h-~­
tern States to help the tribals get their due share 10 facUlty avaUa-· 
ble to get training under the Apprenticeship Act. 

" 
_),y. oJ .the Gov~eDt 

r ' 

The recommendations have :been, communicated to our Ashok' 
Training Centre who engages apprentices on regional basis a3 per' 
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the provisions of the Apprenticeship Act. The ABbok Training Cen-
tre is getting in touch with the Area General Manager (East) who 
engages apprentices fOr the Eastern Region. He has been iIlbtructed 
to concentrate on engaging apprentices from areas which ~ pre. 
dominantly inhabited by the STs like North-Eastern States and to 
help tribals to get their due share in facilities available for receh.'. 
ing training under the Apprenticeship Act. 

Besides, efforts are also being made by the Ashok Training Cen-
tre to get ST candidates from Rajasthan. Madhya Pradesh which 
areas also are pre-dominantly inhabited by the STs. 

[Deptt. of Tourism No. 1/5/89-PSU(T) dt. 9-8-89'] 

Recommendation Sl. No. 36 (Para No. 4.37) 

The Committee note that during the year 1985 out of 31 appLen-
!ices given employment number of Scheduled Castes apprentices 
was eight; during the year 1986 out of 43 apprentices given employ-
ment the number of Scheduled Caste apprentices was six dUl'i I1g 
the year 1987 out of 34 apprentices given employment the nllmbel' 
of Scheduled Castes apprentices was four only. The Cornmittf'e can-
not but express their anguish over the declining trend in giving em-
ployment to Scheduled apprentices during all these years. They 
recommend that ITDC authorities should take SUitable stf>PS to 
check this trend and to imprOVe the intake of the Scheduled Ca~te 
apprentices in the services of the Corporation. 

Reply of the .Government 

The recommendations of the Committee have been noted and 
ITDC will endeavour to improve the intake of the SC apprentices 
in the services of the Corporation. All Recruitment Centres of the 
Corporation have been given instruction to give preference in em-
ployment to all the SC/ST apprentices who have been imparted 
training m ITDC. 

[Deptt. of Tourism No. 1/6/89-PSU (T) dt. 9-8--89] 

Beeomm_dation 8L No. 37 (Para No.4."> 

The Committee note that out of 98 pe1'S9DS taken by the lTDC 
on deputation SO far. 86 were general candidates and the number of 
J)e~ons belonging to Scheduled Castes and Scheduled Tribes t,km 
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on deputation was a meagre 12 with the res~tthat 5 persone be-
longing to" Scheduled' Castes and . Schi!(1llled' Tribes' we;~ 'absorbf.d 
as against, 60 persons belonging to' general category. 'Had'the 
ITDC authorities made it clear to the sponsoring authorities to Sl:On-
sor a good number of persons belonging to Scheduled Caste~ . and 
Scheduled Tribes for deputations, it would have been easier ior 
the Corporation to absorb more SCjST deputationists. The Com-
mittee recommend that such a procedure may be resorted to by 
the ITDC in future while circulating the PO'$ts for deputations among 
various Government Departments/Public Undertakings so th,at 
there is a gOOd sponsoring of SC/ST officers amongst the deputa-
tionists in the ITDC. 

Reply of the Government 

The recommendations of the committee have been noted. 

Henceforth whenever a need would arise to obtain the services 
of an officer from Government Departments/Public Undertakings, 
the sponsoring authorities will be requested to sponsor a good num-
ber of persons belonging to Scheduled Castes/Scheduled Tribes. for 
deputation. 

[Deptt. of Tourism No. 1/5/89-PSU(T) dt. 9-U9] 

Recommendation SI. NO .. 38 ,(Para .No.5.S) 

The Committee regret to~ot~}hat .ITDC has not madE' any 
reservations for the SC/ST employees in the matter of allotment of 
re~c;1ential qu"rters .. The Committe~ ~ommep.d . that the matter 
may be. plac.ed ,before the Board of, Dir~ctors 0' ~~. ,~r~, tl;tt11' ~e­
cislon:re8~rdJ,n:g ~e Wakipg ~of~~~~a.tioll$ iI), the a~~tnient,~of 
ofti~a.l qu~rs to th~, SCJST, .. e~ploy:ees ~ay be .. im~l~tn~~~:ed l"?Y 
th.,l1'l>G autqqrities, at ,; the .. ~at:lies~ I as ~':1r,ed b~ ~e. rep~~~E'n­
tative of the Ministry during the evidence. 

Reply of tlie GoWl'bment 

The recommendations of the eommtttee have been n~ted anu the 
matter will be placed before the Board of Directors of ITDC for 
formulattng rules for making sUlt~ble reservations i~ the allotment 
or' staff' quarters to the Scheduled Caste/Scheduled Tribe employees. 
It 'Is, however, submitted that presently' out' ot the. ~~ .. 659 ~\aft 
quarters available, 143 staff quarters have been allotted to Scheduled 
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Caste empployees and 11 to Scheduled Tribe employees. The per-
centage of the staff quarters allotted to SC employees works out 
to 21.70 and to ST emplo~~ ;~~67., To.begin. with in~tion hJlve 

. been issued in September 1988 to all the Units that one SC/ST officer 
should invariably be nominjJted .on the Stat!' Quarters. AllO'tment 
Corm:nJttee. 

[Deptt. ,of Tourism No. 1/5/89-PSU (T) dt. 9-8-89] 



CHAPl'EB m 

.REc.."OMMENDATIONS/OBSERVATIONS WillCH THE COM-
llITl'EE DO NOT DESIRE TO PURSUE IN VIEW Or' 

THE GOVERNMENT REPLIES 

Recommendation SI. No. 11 (Para No. 3.8) 

The Committee note that at present the ITDC has initiated tra-
ining schemes like Apprenticeship Scheme, Junior Exp.cutive· 
'.l'rainee Scheme and Hotel Operation Training Scheme P.tc. to im-
prove the induction of SC/ST candidates in the services of the Cor-· 
poration. In addition, the Corporation has formulated and introduced 
a scheme under which SC/ST candidates will do the refresher 
courses to improve their chances to fill the posts reserved for them 
through promotion. The Committee have been informed that the' 
efticiency of the training Schemes organised by the Ashok Training 
Centre is closely monitored by that Organisation. However, no such 
appraisal is being made of the impact of the refresher courses in 
improving the chances of the SC/ST employees in gettin'g promo--
tions so that there is no backlog in- the posts reserved for SCs/STs 
in promotions and if need be the content and duration of such re-
fresher courses be improved. 

Reply of the Government 

A survey is being conducted of all the Units of ITDC in res-
pect of backlog of the posts to be filled in by promotion ,from 
amongst the candidates belonging to SC/ST communities. 

The course contents of Training Programmes for such categories 
where the backlo~ exist. shall be finalised including duration or-
each course to improve performance, skills of the candidates be-
longing to reserved categories. Thereafter, these candidates will be-
considered a'gainst the reserved posts. 

[Deptt. of Tourism No. 1/5/89-PSU{T) dt. 9-8-89}' 

22 



23 

lIeeemmeudatton SI. No. Z3 (Para No. 3.51) 

The Comniittee regret that the ITDC has not been able to fill 
"even the Group 'C' and 'D', posts reserved for SCs and STs so far 
• especially in the case of ST.. The Committee, recommend that the 
· Corporation made concerted efforts through special drives to fill the 
reserved pos~s in Group 'C' and 'D' posts for persons belonging to 

,SCs and STs on the regional basis. This, in their opinion is a 
·major lapse on. the part of the Corporation resulting in the denial 
of job opp~ftun~ties on a large scale to the pel'8OrlS' belonging to 
these communities. The Committee are not convinced by the ~rsu­

: ment that since the initial recruitment was made at' the corporate 
· level to fill. even, Group 'C' and' 'D' posts this lapse continued tor 
nearly two decades. This in their opinion has caused a great harm 

, to the SCs/STs inhabitating the 'areas where the units of ITDC 
are located; The Committee' recommend that responsibility m'II.Y be 

, fixed in this matter of continuing this injustice to the pers~n~ be-
· Iongingfo SCs and, STs for such a long time. The Committee 
. further recommend that in 'futUR recruitments to Group 'C' and 
"'0' posts, res~tion should be made' on regional' basis lind recruit-
ment made as assured by the" representative of the Corporation 

,during ev~den.Ce.· .,',' , .,' . 

Reply of the <!ovemment :.: 

·The recommendations of ".the Committee for filling up oires-
. erved posts as per quota prescribed on regional :basis have been 
noted for compliance and communicated to all the Recruitment 
Centres. Recruitment 'Centres have been f1a!ther advised to take 
action, as under, to complete tbe ,hack-,log and fill up res~rvf'~lOStli 

·in I\.1-ture: 

. , 

(a) 'I'o notify illl posts to' the local regional and oth __ r .. ~x­
'c}ulnges where the SC/ST population·is ooncentrl'ted··· 

.. fb) To advertise sw:h POlts in. the· newspapers inCluding 
Rozgar Samachar specially in sucb papers .where the ~pu­

lation belonging toSC/ST communities is co~cent.r~l.I'~ in 
. the region. ", "f; , 

(c) To contact District Collectors and SC/ST agenc1es'inthe 
'Sta~ for~ftmn'g 'up all 8uch-re&e'rved posts. 
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(d) To approach All lDdia Radio on4' DOOl'dantfAn .for fillln,. 
ulfialt' r.ilervea \,aeancie.. In addition to above, &cruit-
m~~t. ~~tres have 'beeJi adVised' 'to':bititg;~ ::Uf"such 
resprved posts wbich still remain' unftlled:111 ''the ''!'n~g 
o~ . ~!l~ .Li~Ji·' ,Officers SO that ~'a r8ttritegy;'JC~ ~'~ch.id 
out on All India level to fill up:$uch·re~ry.eizHites·il1 
a . piiaSed manner. 

[Deptt.' bf TOli11sm ''Net '1/5f89:-PSU(t)"dt: 9-8-89..1 
c,' 

...... mendatioD -Sf No;" 21: (Pati 'N"~' 3.tlf' 

1;~'~tt~"~J?-~te .th~~ ,in the case of .75 per cent of-i lJU8t8<1n 
hOtel8~e promotions are ti.Ale-..20UDcl aRd hence no'conteuion*-'8J1cl 
r8laia«o~' '~':given' to'-SC/ST e11lployeei~' HOwever, th"'Cem-
~~q·eff~~:~~~,"ev~~.~, ~sis, ,where, ,U1~ promotiC?~ .. ate:~r'tiDle­
~ .J}R.,~~~J?-S!co~c;essl.9DI h~ye been ,provide4 by. ~ 'ITDC ' 
f~r' Sf/ST., emp'lC?1.ees:. ,The ~~~ttee consider it !lB, a seripu8 lape 
~~~~.,F.8rl,~f ,th~}=,~rpor~~ion. In the C?wuon' of~' C~ttee, 
had the. ~9rJ19ration provideci. the requiJiterelaxationslconce'iilioDl 
~.~~~d in Gov,~e~t'~ti;'es ,to', S~iST"e~~y~ in pro-
moU~ ther~ ,would not bayf.! beep. any. backloi.,~n ft~I::~! re~en:~d 
vacancies through promotions. The Committee rec~Dd that 
respoDSibility may be fixed in the matter of not providing' (If rela-
xations/concessions to~ st:'/M throdgW'prtiImffions in ITDC. Mean· 
while, the Committee reeommend that in posts where the promo· 
ti~~ are not, time-bound, the Government directives regarding p~ 
v{dtEg~of~l.'iatio~/coii~ftolis to eUiploY'~"sfRmNf(b@~ f1.\lowed 
lIf'tf.'l'rt'De in to\O~' 

_~ of tire Go.enmYellt 

The C~rpoiation has' been' stnct1y foUbwi'ilg' tlie' Govt. ~ret­
tivea with regard to the posts to be filled in by selection a~ltir~.Jtti­
ing~1flo'tlbns 011' the' basis of: seDiori~ s~~jeL't to fttn~. 0nl1' 
tbIiii'IfOJt"r8emci'fbl" SCfSTC014¢ not be, ~ UP, ,wb!"re elther the 
SC/ST candidates were not available in the feeder cadi-e or were 
~i~~~b~.a~~rdi~g to,:~e ~ri~ri~ ~~ribed f~r promotion. No 
viQia~n of tHe' dd~. 'Dil'ectives liiRre been' ritadl!; Hb~et', the 
~epcGii~Df of 'tli~' C'mnrii~' tb N4U(!t!'th., '~og of vacau-
des' haW; ~ri not~l ~Htf'W~ ~ti matte 'e~ 'eftol'f to' fill up the" 
backlog by giving relaxations where ever neceaiary 0'V'8r and above' 
the pt'llleDt criteria prescribed. for promotion. 

[rMptt' of TouJ.1mn No. lfOi88-PSU(!l') cit. 9-8-89)-
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Beeo~datioa S).,NOI. 28 anti 21 (P .. N-. 4.13 and 4.14) 

, ~~ ,~, ~~~~~i~al:. ~~ i~~shed bf; th~. ~try _ of Tourisnlr 

th~_ C~mt:~e~. ~Q~,e ~t tP'~.)v~ra~~_ s~ positJ:on q on 1.,JIlIlUao-, 
1~ in~~es ~~at. t~e . .s.~'?~tf.all. in I~e pve~~ Fep«'8f;n~~~pll p .. 
~~h1:0~I~bW~j~~qb!~iZ:L ~ ;t~~a:~~~::::~:::;'~:-
other than Group 'A' posts and it has been reduced to a considerable 
extent in. &0 far as l~ MtsQ~ ~~n&; ~o .. Scheduled Tribes are 
eoncemed. The main two reasons for the shortfall in the reIJresen-
~ ,o~ •• ~nona .be1ongiDC'to Scheduled Tribes in the lIervil.* 
01 the ITDC have been stated to be:-

(1") No~~i.~~bllitY ci ST' ~didi~tes; aDd 

(tb' Mi~~tio'n of th~\' 8ft' eiJi'ro _)·aft.r 'bfniliJr th~'seAAret" 
of'rt.DC' to ·tlle:>ptt~ate·"~J:. ho¥eis'o~)~{~; pl'OSp./e£i:· 

:~ It hal aIle been brou:&'ht to tlte notice of the CouUnittee by: the' 
~. ,Touniinj ( tiaat 'wMn approached· to .tJiJpnft tne ·-Dolu-· 
MY: of: the 'employeea workiftilD th ... I1'DC·. untta,.tbe sur..au'of 
Pu6lic.~ did .nofagrree to the' plea of the-MiDiatry on. the 
~ thai p'aiitYhai"tO be maintained ill the pay Itruduni of .the 
public sedor uriattrtaiillg& Keepmg 'in view the peCblimty. of the 
tUD'etionirig Of the hOtel trtdiutry ai such, the Coll1iDiUee recomqaud 
th8t the ma~' may be 'taken up -de-novo with the Bureau qt P\I~lic 
Enterprises for the improvement of' the pay' suuctW'Jt of· the v.oork-
era in the units of the ITDC to check the migration of the employ",,' 
tBcl11dhig tiieie.-belOnj\ng to SeheduJedCaatei and Scheduled Trlbn 
to private sector hotels. 

q,~) .. ., .'.' -.• -. 'W' 

Bepl, of the Govenam_t 

, Au' . .BucutlVel_.ot.the ,C~~~iQll,~.~~~_ of .~,p~e, ,¢ 
poctt., who_ ~ 1aU . .iD. GfOU}i'!'/( potts I,,·, ~~PPP.Pir1.g. 9n .~~ 
p,.y ~ure ...... recozaunended bt Third Par C~n, The q~~ 
ttcm of extending;. the reconunend-.tioN .. of fo1U'th ~,ay, C'pqq~ton 

•• _.;;;.. --...ad~· f the ... ,-- Co 't+- "';""h,ted b . the .... _ COUll' eratlOD 0 -'-... ~ -. 'I"~~ r •• !l ..... 
9<M., for e&iunmirig"tOis upec~. for all Puhlic:,.se.:tor U~dertaJrin •• 
~~l~g l'l'DC.. 'I'flis .. Committee baa suJunltted i~ .. ~ tf?~" 
GOvt. DeeisiQn..qf the Govt. on this. '1,Ibj~ ·will be applicable to an 
PUblic SedOr Undertakings, including ITDC. 

(Deptt. of Tourilm No. 1/5/89-tPStT(T) dt. ~) 
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SecomlaendatioaSl. No .. 31 (para No.' 4.18) 

The Committee further recommend that the question of incre8s~ 
:the number of seats reserved for Scheduled Tribes may be tak~n 
,up vigorously by the Ministry of Tourism with the Institutes im-
parting training in hoteliering as assured by the representative 'of 
t~e Ministry during the evidence. 

Reply of the GovtirmDeat 

The general instructions of the Govt. in respect of reservation of 
seats for SC (15 per cent) aD.d ST (7. per ceot) candidates l"t!3!'Of..· 
tively, are being scrupulously followed. Besides there is a constant 
endeavour to increase· the number of seats· in the different institutelS 
.~,mparting training in Hotel Managemen.t anq Catering Technology. 
'The total number of seatS in three years cliplQma course at various 
institutes of Hotel Management has been. increased from: 855 to 1000 
this year. Conseql,lently, the number of . seats reserved for SC'IST 
.candidates has also increased from 192 in .1988-89 tClt. 2a5 .in 198ij-080. 
,A total number of ·245 SC/ST candidates have been oftered .ad~qn 
in varioius institutes in 1989-90 acadelllic session,talq.ng into co~si­
tieratioD 'some possible drop outs. In addition, it,has ~. decided 
10 upgrade Food Craft Institutes at :Jaipur to diploma level from 
·thecurrent academic session; The int. capacity of the insti\ute 
for the curren't session is 40 candidates, out of :which 9 seats have 
been reserved fOr SC/ST oandidaWIt. " .' 

[Deptt. of Tourism. No; 1/5j.89.PSU(T) ·dt. 9-8-89] 

.' Recommendation SI. No. 32 (Para No. 4.19) 
:( ...... ,.,. ",' .;. ' •• i 

The Committee regret that the ITDC has not been undertaking 
:-.any scheme ,to' impart pre-recruitment training to SC/ST .eandtdatps 
so tar. It is only on the day 011 the evidence befoM ,the CommiUee 

. that the Ministry wrote to the' Institutes to arrange pre-tf"cruit-
men.t training for the SC/ST ·candidates thTough the leadinq four 

.. catering· schools the cost of which wW be borne by. the Corporation 
"itself. The Committee recommend that the scheme fo1' pre-rf'Cr~t· 

.' ment training to SC/STemployees should be undertaken 'by the 
'!TDC on regular basis to help the pel'80Ds belotlgiDg to SCs/~Ts 
get their due representation in' tlie enrice. of the !ITDC in varioulil 

.pups of posts. (. 
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Reply of the Goverameat 

lTDC has now formulated Schemes to impart pre-recruihn(>nt 
Training to SC/ST candidates in the categories of Telephone Opera-
tor/Stenographer/Accounts Clerk in which categories therp is a 
short-fall and suitable candidates are not available. The questicn of 
providing pre-recruitment training for the SC/ST candidatel'l ior 
engaging them as Management Trainees through leading 4 Caterine 
Institutes, is also being examined However, ITDC is recruiting the 
Management Trainees belonging to SC/ST at relaxed standards and 
hopes to increase the intake of the reserved candidates by such 
special efforts. 

In order to improve the pre-employment standards of se/s'r 
candidates so as to enable them to get employment in ITDC, it has 
been decided by Government to organise a special 1 week prClgram-
me for SC/ST candidates each year through the 4 Regional Institu-
tes at Delhi, Bombay, Madras & Calcutta. T;le programme will be 
destgMd after asseasing the pre-reeruitment requirements ot the 
ITDC. The 1st Programme is proposed to be commenced from 
this year itself. 

[Deptt. of Tourism No. 1/5/89-PSU(T) dt. 9-8-891 



CHAPTER IV 

RECOMMENDATION/OBSERVATION IN RESPECT OF WHICH 
REPLY OF THE GOVERNMENT HAS NOT BEEN ACCEPTED 

BY THE COMMITTEE AND REQUIRES 
REITERATION 

Recommendation Sl. No. 1 (Para No. 1.20) 

The Committee recommend that while sending the proposals for 
appointment of non-official Directors on the Board of Directors of 
ITDC, the ¥inistry of Tourism should sponsor the name of at least 
one persOll belonging to SCs/STs for such appointment as assured 
by the Secretary Tourism during evidence. 

Reply of the Government 

This is being kept in mind while recommending reconstitution of 
the Board of Directors of ITDC. 

[Deptt. of Tourism No. 1/5/89-PSU(T) dt.9-8-89J 

Comments of the Committee 

CommIttee reiterate that while sending the proposals for appoint-
ment of non-oftlcial Directors on the Board of Directors of ITDC. 
the Mini',itry of Tourism should sponsor the name of at least one 
person bel"nging to SCs/STs. 
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CBAPTBa V 

RECOMMENDATION/OBSERVATION ON WHICH ,F"lNAL 
REPLY OF GOVERNMENT HAS NOT BEEN RECEIVED 

Rec:~eadatioD Sl. No .• (Para No. 5.9) 

The Committee regret that ITDC has not adopted any hamlet of 
a, village predominantly inhabited by SC/ST people for develop-
ment or providing facilities like drinking water, education, medicare, 
building of roads etc. near any of their units. The Committee reCODl-
mend that the ITDC undertake such a social programme to dpvelop 
a village/hamlet pre-dominantly inhabited by the SqST people as 
assured by the Director General Tourism during the evidence. 

Reply of the Government 

The recommendatione of the Committee have been notp.d. Th~ 

feasibility cf adopting a village/hamlet inhabited predominantly 
by Scheduled Caste/Scheduled Tribe people for developmel".t and 
located in the vicinity of a Hotel Unit is being examined seriously. 

[Deptt. of Tourism No. 1/5/89-PSU (T) dt. 9-8-89] 

Comment. of the Cemmittee 

The Committee would like to be apprised of the decision taken 
by ITDC in the matter of undertakini social programme like deve-
lopment of a vilI8ge/hamlet pre-dominan.tly inhabited by SC/ST 
people near the vicinity of a Hotel Unit . 

• 



APPENDIX 

(Vide Para 4 of the Intrecluc:lioa) 

Analysll of the Action Taken by the Go""nml!nt on the rftolftlM1flJotltHU OIM,tIlMd III 
'he Forty-sixth Report of the Commi,," 

I. Total number or recommendations 

2. Recommendations whicb have been accepted by Government <.". recom-
mendationsat 51. No.2, 3,4, S, 6, 7, 8,9,10,12,13, 141 IS, 16, 17, lB,. 19, 
20, 21, 22, 2S, 26, 27, 30, 33, 34, 35, 36, 37 aua 38) 

Number 

Percentage to total 

3, Recommendations which the Committee do not desire to PUBlIC i. view of 
tlu:: Government replica (Vltle recommendations at 51. Nos. 11,23,24,21,29, 
31 and 32) . 

Number 

Percentqe to total 

4. Recommendation in respect of whicb final reply of aov-tlllellt bu not 
been accepted by the Committee and which requires mteration <""'_ 
recommendation at 51. No. I) 

Number 

Percentaae to total 

S. . Recommendation in respect of which final reply bas not been received 
( Vide I'MOmmeIlciation at SI. No. 39) . 

Number 

Percent. to total 

7 

n.!M¥ 

2.56" 
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